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Office Assistant District Mining Officer 

-cum-Sub Divisional Officer, 
Drainage Cum Mining Sub Division, Mohali 
Plot No. B-65. Industrial Area Sector-119, 
Phase-7, SAS Nagar 

Department of Water Resources, Punjab 

Email Id :- sdominingmohali@gmaiI.com 

Number 861/PhR 

To 

Date 22/08/2023 

Executive EngineerlSAS Nagar, 
Drainage-cum-Mining and Geology Division, 
Department of Water Resources, Punjab. 

Subject:- Regarding construction of building/structures in Patiala K i  Rao river. 

Reference:- Regarding your office diary no: 3033 dated 07/06/2023. 

With regard to  the above cited subject and the letter under reference, you 

are informed that the Canal Patwari of this office has reported after inspection of the site 

that Hermitage Farm, which falls in village Karoran, is being used for horticulture purpose by 

the owner. Patiala K i  Rao River passes through north and west of Hermitage Farm House 

which has been notified in the year 2020. The Hermitage Farm house has stone revertment 

on the river side and latticework on the stones. The farm house has a interlocking tile path 

on the river side. At the spot the creek of the river is running about 50 feet wide. This farm 

house had a shed and a wall on the bank of the river, which has been demolished by the 

owner. It has been told by the owner of Hermitage Farm House that because it is a forest 

area, wild animals used to  damage the fruits/flowers in the garden. To prevent this, netting 

has been installed in the garden on the river side. At present there is no other permanent 

structure/construction in the river and there is no obstruction of any kind in the natural flow 

of the river. During the period of heavy rainfall in July 2023, the stream flowed unimpeded 

on the river side of Hermitage Farm. 

This report is for your information and further action. 

Sd/- 

Sub Divisional Officer/ SAS Nagar 

Drainage-cum-Mining and Geology 

Sub-Division, Department of Water Resources, 

Punjab 

(True Translated Copy) 
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Dushyant Dahiya cadv.dushyantdahiya@gmail.com> 

Advance Service- Addl Docs.- Letter dated 22.08.2023 on behalf of Respondent 
No.8 1 The Hermitage in OA No. 161 of 2023 titled as Rana lqbal Singh Jolly & Ors. 
Vs. State of Punjab & Ors. 
1 message 

Dushyant Dahiya ~adv.dushyantdahiya@gmaiI.com~ 
To: adv.vasubhushan@gmaiI.com, sunieta.ojha@gmail.com 

Tue, Aug 29,2023 at 3.1 0 PM 

Dear Sir 1 Ma'am 
Please find attached herewith the copy of the letter dated 22.08.2023 on behalf of Respondent No. 8 1 The Hermitage 
in the above-captioned matter. This is for your information and necessary action. Kindly acknowledge the receipt of 
the same and oblige. 

Thanks & Regards 

Dinesh C. Pandey & Dushyant Dahiya, Advs. 
Counsels for the Respondent No.8 /The Hermitage 
407, Vishal Bhawan, 
95, Nehru Place, 
New Delhi-110019 
Contact;- 981 01 24707 19560431 100 

True Translated Copy alongwith True Copy of letter dated 22.08.2023.pdf 
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